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IN THE CENTRAL- ADMIN ISTRATIVE‘TRIBUﬁJAK@ HYDERABAD BENCH
AT HYDERABAD

' Q.ANo,655/95 , Date of Orders18,.,5.95

BETWEEN :

D,Hemachalam

A,Mohan

C.Ravisankar

J.Maninagaiah

S.Balasubramanyam .. Applicants,

* « o 3

A WM =

AND

1. Chief Personnel Officer,
5,C.Railway, Kail Nilayam,
Secunderabad,

2, The Deputy Chief Mech, Engineer,
Carriage Repair Shop,
Tirupathi,

' 3, The Workshop Personnel Officer,

Carriage Repair Shop, S.C.Rly.,

Tirupathi, ++ Respondents,
Counsel for the Applicants .e Mr.K.Sudhaka:a Reddy
founsel for the Respondents e Mr,V.Bhimanna
CORAM:

HON ‘BLE SHKI JUSTICE V,NEELADRI RAQ ': VICE-CHAIRMAN

-

HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMV.)
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{ as per Hon'bile » ?

Heatrd.

P Y notification for recruitment of Traines gkilled

Artisan in the grade of Pe.950-1500 (RSRP) dn CRS, Tirupati

was issuad vide Ref.No.TR/P.563,/5k111ed/93/2 dt, 14.4.1993

by R-2. The applicants numburing 5 herein applied in
pursuance of the above notification. They were offered
appointment for ﬁhe above said posts of Temporary Skilled
Artisan by R-3 vide Lr,No.TR/P.563/DR/Skill2d/93 dt.
28.6.1993 after they were selected in the selection com-
prising written test, viva-voge and practical tests, Thé
applicants have also accepted the offer of appointment for

the post of Trzinee Skilled Artisan.

3. while the applicants herein were mxoecting
ord=rs for appointment as Trainee 3killed Artisan they
réceived a letter bmaring NO.TR/P.563/Mech./DR/SK/Vol.1I
dt, 29.8.1994 stating that in the workshon there is no
possibiliﬁy of appointing them in the grade of Trai
Skilled Artisan and that if they are willing to &
the post of Group 'D' (Unskilled) in the C
Diesel Sheds at Gooty, Guntakal* g
Vijavawada and Electrica 7
Lalaguia, their cagses
in Group 'D’ (Unskili
lable in due course, |
that all of them hgv
ment in Group 'D'
dt. 29.8,1994,

. . i
for appointment asy,




0.A.NO.655/95, ’ Date: ~5-1905,

JUDGMENT

{ as per Hon'ble Sri R.,Rangarajan, vember (Administrative) @

Heard.

2. A notification for recruitment of Trainée Skilled
Artisan in the grade of Rs,950-1500 {RSRP) dn CRS, Tirupati
was issuad vide Ref.NO.TR/P.563/Ski1l=d/93/2 dt. 14.4,1993
by R-2, The applicants numb:ring 5 herein épplied in
pursuance of the above notification. They were of fered
sppointment for the above said posts of Temporary skilled
Artisan by R-3 vide Lr.No.TR/P.563/CR/Skilled /93 dt.
98.6.1993 after they were selectesd in the sel=ction com-
prising written test, viva-voce and practical tests. Thé

applicants have also accepted the offer of appointment for

the post of Trainee Skilled Artisan.

3. while the applicants herein were expecting
orders for appointment as Trainee Skilled Artisan they
réceived a letter bearing No.TR/P.563/Mech./DR/SK/Vol.II,
dt. 29.8.1994 stating that in the worksho» there is no
00f51b111ty of app01nthg_giggﬂ}g* f

T T ' )
Skilled Artisan and that if they .ée w1111nq to tqk- up

the post of Group 'D! {(Unskilledd in thedHR%, Tirupatl,

Diesel Sheds aﬁ”GQOty; Guntakal,, Kdziﬁet,’Mohla aAli and

Vijayawada and Electrical L' o Shzds at Vijayawada, and

o

Lalaguria, their cases'Wil;’De considerad for anooinbnent

in Group 'D' (Unskllled) to the extent of vacancies avai-

. ) /
lable in due course.i At is stated for the applicants

that all of them haye given their acceptance for appoint-
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ment in Group 'D',ﬁf envisaged in the Railw%y‘s letter

dt. 29.9.1994, ABut; inspite of their accepting the offer

/‘ - !
for appointment asxfcoup .'D', it is alleged that the -
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resnondents are maintaining silence over the matter

and no intimation is given so far about theaction
taken for issuance of the'ord&rs of appointment,
Hance, they filed this OA for a direction to the
respondents to appoint them as SkilledrAttisan or as
Khalasi {(Group 'D'} in the scale of Rz,750-940 in
CRS, Tirupati or Diesel oco Shed, Kazipet/Guntakal/
Vijayawada or in Electrical Loco Shed, Vijayawada/
Lalaguda and for a further direction to consider them

first before considering any other candidate for
i

amployment in Group ‘D' posts in the interest of justics,

4. | The prayer in this OA and the contentions put
forwérd Dy the'appiicants in this OA are the same as
raised in CA No,39%/95 which was disposed of by us on
17.4,1995, AS the applicaﬁts hersin aré similérly
situated as the applicants in OA 399/95, we see no
reason to differ from the direction already given in

that QA,

5. In view of what is stated above, the following

direction is givens:-

The respondsnts are directed to offer the app=-

" licants hsrein for appointment as Group 'D' as and when th

vacancies arises in outsiders guota in CRS, Tirupati

//lor anywhere alse in Guntakal Division in their turn subjec

to the condition that the appnlicants gave acceptance
for Group 'D' post within the stipulaked time and also

accepted the terms and conditions stipulated therein,

-0.4,/'-




The applicants should be considered for appointment in
Group 'D° posts in their turn first, before considering
any other outside candidate whose names are not already
in list for appointment in Group °'D' Posts, in C.R.S.,

Tirupati, or anywhere else in Guntakal Division.

6. The 0.2. is ordered accordingly at the admission

stage. No costs./
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N~ e et e '
( R. Rangarajan) ( V. Neeladri Rao }
Member (A) , Vice Chairman

Dated l /
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Cowy tos-

1, Chief Personnel Officer,
South Central Railways,Rail Nilayam,
Secunderabad. -

2. The Deputy Chief Mech,Enginee
Carriage Kepair Shop,TirgpathE:

‘3. The workshop Personnel Offic=r,
Carriage Reapir Shop,S.C.Railways,
Tirupathi,

4, One copy to Mr.K.Sudhakara Re 5
¥ CAT.Hyd.a ara ddy,Advocate,

5. One copy to Mr.V,Bhimanna,addl.CGSC,CAT,Hyd,
6. One copy to Library,CAT,Hyd,

X

7. One spare copy.
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IN THE CENTRAL ADMINISTRATIVE TRIBONAL
HYDERABAD BENCH AT HYDERABAD. -

'THE HON'BIE MR.JUSTICE T RAO

VICE CHAIRMAN
d.‘k‘.JN D

" THE HON 'BLE MR . R RANGARAJAN s { M{ 2D M)

DATED ;,Zi:_._::_;__- 1995..
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Dismissed. ' akow?\ ' Ok C“‘laj

Dismissgd as withdrawn






